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(b) the number of aircrafts likely 

to be manufactured in 1962; 

(C) whether some British techni-
cians are still in Kanpur; and 

(d) the number of such technicians? 

The Minister of Defence (Shri 
Krishna Menon): (a) and (b). Work 
on the 2nd, 3rd and 4th AVRO-748 
aircraft is progressing satisfactorily. 
It is expected that the second aircraft 
will fly this year and the third and 
fourth aircraft will be near comple-
tion. 

(c) Yes, Sir 

(d) Four. 

Shri S. M. Banerjee: May I know 
whether production will start in full 
.swing in 1962 itselt? 

Shrl Krishna Menon: Production is 
never in full swing. It is progressive. 

Shri Nambiar: When will the 
maximum be reached? 

Mr. Speakcr: Order, order. He was 
not allowed to put III question 

Shrl Hem Barua: Is it a fact that 
recently negotiations were conducted 
with the Hawker Siddeley group for 
the manufacture Of Avro 748. Series 
II? If so. may I know what is the 
out~ome of the discussion? 

Shrl Krishna Menon: The agree-
ment with the manufacturers for 
general manufacture of aircraft is not 
only for one particular type. There 
are several progressive types. The 
team now in England is negotiating 
with the manufacturers in regard to 
further models, various versions. That 
is prohably what the han. Member is 
referring to. 

Shri D. C. Sharma: Is it not a fact 
that a team has 1I0ne abroad tl> 
exhibit this aircraft in order to get 
orders for them from some of the 
countries? 

Shri Krishaa Menon: ThaI is 
altogether another team. We do not 
call it a team. The 'airmen who p;tot 

this aircraft took the aircraft to indo-
nesia and from there to Cambodia 
BUI'ma and Maliaya and have eom~ 
back. They are flight demonstrations 
at the request of the Governments 
eoncerned. Under our manufacturin, 
agreement, it is open to us to sell 
them if we can. 

Shrl Sham Lal Saral: May I know 
whether Indian technicians are fully 
versed in the manufacture of this air-
craft now and also whether i.t is used 
for both defence and civil purpose!? 

Shri Krishna Menon: IndiJan techni-
cians made them. They have come 
up to expectations. So they may be 
considered to he well versed. 

Shri S. C. Samanta: May I know 
the percentage of parts that are being 
manufactured in our country? 

Slirl Krishna Menon: That does not 
come under this question. I want 
notice. 

Shri M. L. Dwivedi: Has the team 
which has taken the aircl1Ilft for 
demonstra tion purposes to Indonpsia 
and other countries done sO of our 
own accord or at the invibwtion of 
those countries? 

Shri Krishna Menon: It was in 
answer to the prcs"ing invitation 0' 
these Governments. 

Shrl P. C. Borooah: What is the 
pre~cnt installed capacity of manu-
facture of this 'aircraft in Kanpur pnd 
what is the rate of manufacture now? 

Shrl Krishna Menon: A$ said. 
there arc poss;b:lities. at the prellent 
moment, of producing three aircraft. 
at a time. How long each one of 
them will take to build depends upon 
thl' progress of production. On 'hI' 
whole, I think, the present arranr,/'-
men!. are to produce 12 a year. 

Rates of Royalty 

+ Shrl Ram .. hwar Ta.Ua: 
Shrl D. C. Sharma: 
Rhrt Yubpa\ SID .. b: 
IiIbri Blbb.il Misbra: 

oJot. Shrl Dajl: 
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Shri Hem Baraa: 
Shri P. C. Borooah: 
Shri Ram Ratan Gupta: 

I Dr. L. M. Slnghvl: 
L Shri Venkatasubba1a.h: 

Will the Minister of Mines 01.1111 
Fuel ·be pl"aRed to refer to the reply 
given to Starred Question No. I1? on 
the 23rd April, 1962 regarding royalty 
on Assam Oil and state: 

(a) whether final decision has been 
taken by the Government on revi~ing 
the existing rates of royalty; and 

(b) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
naYis): (a) No, Sir. 

(b) Docs not arise. 

Shri Rameshwar Tantia: What arc 
the reasons that this important ques-
lion of royalty was not settled in the 
beginning with the Assam Govern-
'ment and what steps are being taken 
to settle this maller without hamper-
ing the progress of work of Oil India? 

Shri Hajarnavis: As regards the first, 
thpre is thp claus!' about the liability 
to pay ro)""1\y. W" interpret it in one 
way and the Assam GO\'prnment inter-
pret it in another \\"ay. Till both 
parties have ar,rped upon an identical 
interpretation. th" "ontroversy wiII 
('ontinuC'. 

As regards the <eeond question. all 
s\t·ps are being taken. The pre5ent 
position is both th(' Assam Govern-
ment and the Government of India arf.' 
detenninect to find an agreed solution. 

Shrl Rameshwar Taoua: Until this 
matter is settled, what is the position 
regarding progress or work? 

Shri lIajaroavis: The GO\'ermnent 
of Assam have agreed to give us all 
the exploratory licence which Oil 
India Ltd. have askeu for. 

Shrl P. Venkatasubbaiah: M3~' I 
know whether the attention of Gov-
ernment has been drawn to a press 
report which said that the matter has 
been referred to the Finance Minister 

for arbitration? If so, at what stage 
doe~ the matter stand now? 

Shri Hajarnavis: That is also one of 
the steps contemplated. In the mean-
time, if there is an agreement bet-
ween the Government of Assam and 
the Government of India and refer· 
ence to arbitration may not be neces-
sary. 

Shrl P. C. Borooah: What is the 
estimated annual loss of revenue to 
the Assam Government on account of 
the r~duction? 

Shri lIajamavis: I will not be able 
to give the total loss. But the diff-
erence per ton is about Rs. 6. 

Shri Jlem Barua: May I know if 
the attention of the Government has 
been drawn to a recent statement by 
the Chief Minister of Assam to the 
effect that the issues of royalty and 
exploration programmes are being-
magnified and a fear complex is being· 
created in the Delhi otficial circles; if 
so. whether it is not a fact that the 
spok!'smen of th{' Oil and Natural 
Gas Commission, by issuing all sorts 
of IlHlls('ating statpInent.- against the 
State Governml'nt. are complicatinl! 
the situation? 

Shri lIari Vishnu Kamath: A cold 
war is going on. 

Shri Hajarnavis: No such stat~Inent 
of th,' Chief Minist~r of Assam has 
come to my notice, nor am I aware 
of the 'statement attributed to th,' 
Oil and Natural Gas Commission. 

Shri Ba.onlatari: Mav I know whe-
ther It ;5 ('orrrct that the Assam 
Govl~l'nment was not taken into cOltfi-
Clence about this agrel'ment for <'x-
;:>loration? 

Shri lIajarnavis: What the hon. 
Member has in mind is that the Assam 
Government did not agree to this new 
dariflcation about the liabilities; that 
is correct. 

Shl:j Rant Ratan Gupta: Is it not a 
fact th3~ thp Planning Commission has 
awarded 15 per cent royalty to the-
State Government on the oil that IJ187 
be found there? 
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Shri Hajaraavis: That also is one 
of the proposals. 

Speeia) Type, 01 Steel 

+ r Sbri Suboclh Hansda: 
I Shri S. C. Samanta: 

.181 J Shri B. K. Das: 
. 1 Shri M. L. Dwivedi: 
I Shrj Yallamanda Reddy: 
L Shri Eswara Reddy: 

Will the Minister of Steel aDd Heavy 
industrIes be pleased to sta te: 

(a) whether there is any proposal 
to evolve a scheme for the production 
of special type of steel in the Bhadra-
vati Iron and Stel'l Works. Mysore; 

(b) whether this was also suggest-
E'd by him when he visitpd the factory; 

(c) if so, whether any assurancE' was 
given to the [actory for rendering help 
fOr this; and 

(d) if ~;O. what kind of help "as 
assured? 

The Minister of Steel & Heny 
Industries (Shri C. Subramaniam): 
(a) and (b) Yes. Sir. 

«.) and (d). We have' a~surcd the 
Mysore Works that their proposals for 
the manufacture of alloy and special 
steels will b .. C"ansidered fa\"aurabl~', 

Shrl Subodh lIansda: What is the 
principal reaSO!1 for selecting the 
Mysore Iron and StC'C'1 WO!"ks for slIh-
mitting this project? 

Shri C. Subramaniam: BE'cause it is 
advantag"ouslr situatpd according 10 
expert opinio~, 

Shri Subodh Jlansda: May I know 
whether they have slIbmittE'd any plan 
for the steel plant. and if so, what 
kind of stC'el plant do thl'Y propose to 
establish? 

Shrl C. Subramaniam: We have 
called for proposals, and I am expect-
ing to get thE" propol'al~ wjthin about 
two or IhTI''' v:('('k~, 

Shri S, C. Samanta: MilY I know 
whether we arc in dire need of this 

9pecial type Of steel, or most of it to 
be manufactured will be exported? 

Shri C. Subramaniam: No, Sir. It 
is for internal consumption. AJJ a 
matter of fact, we are importing a 
good deal of special and alloyed steel. 

Shri B. K. Das: May I know whe-
ther there is any proposal for a steel 
plant in Durgapur also; if so, which 
of these two will take precedence? 

Shri C. Subramaniam: Yes, Sj.r. The 
Durgapur plant also will be put uP. 
and if the proposals materialise. it wiII 
lw taken up at Mysorc also. 

Shri M. L, Dwivedi: May I know 
if a scheme for this purpose has al-
readv bl'en prepared or is in prepara-
tion;' if it has been prepared, whe-
thl.'r the Minister would like to place 
it on the Tahl(· Of th(' House? 

Shri C. Subrllmaniam: I havl' al-
l'eady stated that I have called for 
proposals !lad it is likely to be avail-
able "'ilhin thr('(' or four weeks. 

Shri Yellamanda Reddy: May 
k~nw till' form af this assistance, whe-

"th"r it will be ;n thp form of loan, 
aid or 'lIh,idy~ 

Shri C. SlIbr;lmaniam: It has not 
yet hf'f'n dp('idpd. 

Shrtmatl Renu Chakravartty: May 
I know whC'ther it is a fact that the 
Financial Adviser to the Hindustan 
Steel Limiteci has opened t.hat it Is 
better to give this project to a pri-
vate company, and as such there is a 
chance that this project at Durgapur 
will not go through in the public 
sector a t all? 

Shri C. Subramaalam: For the ftrst 
time I am hearing a suggestion like 
that. 

Shrimatl Benu Chakravartt,.: Not 
a suggestion. 

Shri Sham La) Sar": Will the steel 
manufactured here come under the 




